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. JUDGE(HQ5) = DELHI. . . ~ < PRINCIPAL_D[STRICT & SIZSSIQNS ._°FnCE*OE*1HL ORDER
' I District, the cases_ s amon st the courts of CentlaIn order to ensute equal pendency of the case 8

. - 2. . -- honed 1n Column No._ . - ~ withdrawn from the COLl1l$ men
mcnuoncd In Column N0. I me heleby d‘ l in -accordance with law

- - S 0551 ¢and are transfewecl to Courts mentloned 1n Column No. 3 for 1p

\i'ill 
7 7(C I if N01) 7 J (Column N07.2;7 0 (Column No.3)5_N oumn - i_ _ J’ \ . **

" 0 0 ” - - - Principal District&Sessi0nS
i 1 Sc/345/2024 Mashllpljalii - ' .Id H s Central District,StatcVs.AnkiLTyagi & 01-5. $81‘-I02. <€<=gg::tDl1)S;|rl?~ T“i‘S%_leagagggm_t Delhi

NDOH: 13.01.2026 ls -wt » ’
2 l SC/802/2025 l .

Stale Vs. Prabh Singh
‘ N DOH: 01.07.2026 i

. ‘ ~ ' l
3 SC/644/2024 \

State Vs. Sameer Khan & Ors. l
NDOI-I: 14.07.2026

4 ‘sc/527/2026
i State Vs. Anancl Adhikari & Ors.

~ NDOH: 24.07.2026

s ‘sc/svs/2025
‘N State Vs. Mohammad lmran

NDOH: 17.08.2026

6 CA/126/2025
Rajat Malhotra Vs. Himanshu
Gupta,
NDOH: 04.07.2026

7 CA/428/2025'
Yogesh Mittal Vs. State & Anr.

' NDOH: 23.07.2026
8 CA/164/2026

Sumit Kumar Vs. Stale
f *NDOH: 24.07.2026

0 9 CA/364/2025
Sanjay Kumar Jain Vs. Atul Sharma

. NDOH: 08.07.2026

l I0 CA/134/2026
Vivek Chadha Vs. Sonam Luthra
NDOH: 10.07.2026

State Vs. Farman & Ors. ASJ-02, Central District, ASJ-04, Central District,
‘ NDOH: 06.08.2026 \ Tis l-Iazari Court, Delhi Tis I-lazari Courts, Delhi

I2 SC/512/2026
. State Vs. Ashu

NDOH: 09.06.2026
T13 ‘sc/471/2026 l

0 Slate Vs. Inclrajit Kushwaha & Anr.
6 7 61001-1; 02.06.2026

:4 lsc/625/2026 ‘
State Vs. Rahul Sehgal & Anr.
NDOI-l: 02.06.2026

IS S(‘/ 373/2026
State Vs. Vikky Kumar Sharma
NDOH: 03.06.2026

. :6 .sc/121/2025 ‘
State Vs. Sl1il<andcr

n sc/191/2024 Ms. Shilpi Jain ‘Sh. A6166 Jain-I 1

‘ NDOH: 04.06.2026 7 \ J

 



 

I7‘ sci/620/2026 ‘ e e 6 e
State Vs. Pragati Kumar & Ant‘. .
NDOI-l:08.06.2026

18 SCI I I5/2024
State Vs. Mohd. lmran & Ors. * ‘

\t\|DOl-I: 08.06.2026
10

is |fl\j0?0|-1; 02.07.2026

st‘./157/2024 72 7 \
State Vs. MD. I-lasan @ Golu & .
()|'s.

20 sc/030/2025 it 7 7 2‘
State Vs. Yasir Hussain & Ors. .
NDOH: 03.07.2026

2i 56675626 A
State Vs. Alina
l\iDOI~l: 04.07.2026 l

722 sc./342/2026 i
State Vs. Kamal Malhotra & Ant".
NDOH: 09.07.2026 \

23 »sc2/344/2025 ‘
State Vs. Dr. Mohd. Asad & Ors.
NDOH: 09.07.2026

211 lsc/560/2026 7 2
i NDQI-l: 10.01.2026

State Vs. Saddam i

‘ 25 i sc/842/2024
State Vs. Chetan @ Goli & Am-.
NDOH: 15.07.2026 \

26‘ SC/895/2025
State Vs. RavindcrTamva1' & Ors.
NDOI-l: I6.07.2026 if ff

‘ 27 ‘st:/H5/2026
State Vs. Asifa & Ors.
NDOI-ltil 7.07.2026 \

28 SC/I 60/2026
State Vs. Seema & Anr.
NDOI-I: l8.07.2026

7 20 ‘ sc/360/20242 7
State Vs. Kapil & Am‘.
NDOI--1: 21.07.2026

7 at SC/6452023
State Vs. Dewki Shanna & Ors.
NDOH: 22.07.2026

3| SC/359/2026 .
State Vs. Shahista Praveen & Ors.
NDOH: 28.07.2026

7 32 sc/504/2024 2 2 it ‘
State V5. Nakul & O1‘5.
NDOHI 29.07.2026

Lu ‘.44 SC/783/2024
State Vs. Ankit Sirohi & Ors.
NDOH: 31.07.2026 \

34 sc/so/20257
State Vs. Vipin Kumar
NDOH1 05.08.2026

ii tS(.‘.’765/2025
State Vs. Naresh Kumar
NDOH: 27.08.2026 __ __



36 CA/66/2026
Anu Sharma & Anr. Vs. State &
Anr.
NDO1-1:29.09.2026

37 CA/482/2024
Real Tech Construction Pvt. Ltd. &
Anr. Vs. Registrar of Companies
NCT of Delhi & l-Iaryana.
NDOH: 19.09.2026

.30 ca/552/2025
Dal Chancl Yadav Vs. Brijendra
Arora
NDOH: 02.06.2026

#39 CA/473/2025
Ghanshyam Mishra Vs. Krishna
Kumar Kaushik
NDOI-1: 03.06.2026

140 CA/73 7/2025
Krishna Mukherjee Vs. Satish Kumar
NDOH: 10.06.2026

CA/736/2025
Krishna Mukheijee Vs. Salish
Kumar
NDOH: 10.06.2026

242 CA/484/2024
L D Salwania Vs. State & Anr.
NDOE-l: 02.07.2026

4-3 \ CA/236/2024
K1-ishan Kumar Puri Vs. Kusum
Kapoor

@7901-1; 07.07.2026
4*-1 CA/540/2025

Pankaj Dahiya Vs. Kiran Pawar
NDO1-l: 13.07.2026

1}/is CA/14272026 2
Rahul Kumar Singh Vs. Dinesh
Kumar Vashisht
NDOH: 14.07.2026

46 CA/2 I /2026
Ajay Kumar Vs. State
NDO1-1: I6.07.2026

247 CA/ I 44/2026
Kundan Vs. State
NDOI-1: 18.07.2026

‘ ~18 CA/645/2025
Gopal Kishan Gupta vs.
Charaitieet Singh 8: Ars.
NDOH: 22.07.2026

49 CA/240/2026
Zahiruddin Mazharuddin Ansari &
Ors. Vs. Farzana
NDOH: 28.07.2026

50 CA/472/2025
M/s AB Pal Electricals Pvt. Ltd. Vs.
Mis Magnum Logistics & Anr.
NDOH: 29.07.2026

1
5 I CA/241/2026

Durga Prasad & Ors. Vs. Neelam
NDOI-I: 30.07.2026



52 CA/675/2025
Nemai Manna Vs. Ravi Kapoor I
NDOH: 31.07.2026

53 CA/674/2025
Nemai Manna Vs. Ravi Kapoor

.NI)Ol-I: 31.07.2026 W
54 ‘CA/I ss/2025

Abdul Gaffar Vs. State
NDOH: 13.08.2026

55 CA/461/2025
Biman Mukherjee Vs. State &
Anr.
NDOH: 22.08.2026

56 CA/460/2025
Biman Mukherjee Vs. State &
Ant‘.
NDOI-I: 22.08.2026

57 ’c/\/371/2025
United Sales Corporation Vs.

IRaj Shekhar
NDOH: 29.08.2026

58

ji 29.08.2026 \

CA/370/2025
lvl/s United Sales Corporation Vs.
Raj Shekhar

59 CA/182/2026 T
.\/I./s J U Pesticides & Chemicals P
l..td. Vs. State & Anr. ‘
NDOH: 10.09.2026

(10 ("A/35/2026 7 I
Sachendra Kashyap Vs. Rajni
NDOH: 19.09.2026
SC/10/2026 Sh. Ahhishek Goya], Principal District & Sessions
State Vs. Kuldeep ASJ-03. Central District. Judge (HQs), Central Distinct,
NDOH: 04.06.2026 Tis I-la7ari Court, Delhi Tis Hazari Court, Delhi

61

62 sc/23/2025 7 it
State Vs. Rohit_.liva_Vil<as
NDOH: 06.06.2026

63 SCI I 64/2022
State Vs. Jayant Kumar @ Rishu
NDOH: 02.06.2026

611 SC/47 I 80/2011
State Vs. Rajeev Kumar Etc.
NDOH: 06.06.2026

(15 CC! I /2024
Enforcement Directorate Vs.
Sunstar Overseas
NDOH: 10.06.2026

66 CA/28/2020
Vishal Gupta Vs. State 1

puoot-1; 16.07.2026 I
67 CA! I 30/2026

Gagan Sharma Vs. Gauri Joshi I
NDOH: 11.07.2026

68 CA/I 74/2025
Anuja Singhal Vs. Ajay Gupta
NDOH: 05.06.2026



'-J

60' CA/54976/20 I 6
Jagdish Ktimar Vs. State
NDOH: 01.08.2026

70

I

CA/420/2025
Roli Mehrotra Vs. Akshay Talwar
NDOI-1: 17.08.2026

717 SC/31/2026
State Vs. Anuj Bhati
NDOI-l:02.06.2026

72 SC/3 7/2026
State Vs. Tamanna Khan
NDO1-1:31 .07.2026

73 SC/106/2026
State Vs. Aakash Kumar
NDOI-|:05.06.2026

74 SC/1 10/2026 I 2
State Vs. Mohit
NDO1-I:03.07.2026

751 SCI I 54/2025 it
State Vs. Karan
NDOI-1:21 .07.2026

76 SC/163/2025
State Vs. .liteiider Verma ‘
NDO1-lI10.06.2026

717 SC/262/2026
State Vs. Mosin
NDOI-1:1 3.07.2026

78 SC/317/2026
State Vs. Dhruv Sharma
NDOI-1:05.06.2026

7?; SC/445/2026
State Vs. Jugnu @Jiyauddin
NDOH:05.06.2026

80 SC/477/2026
State Vs. Shivain @ Tampu
NDOH: 23.07.2026

8| CA/25/2026
Ms. Chopra Solitaries Pvt. Ltd.
Vs. M/s DE Kohinoor Worldwide
Pvt. Ltd.
NDOI-l:O6.07.2026

s22 CA/43/2026
Nand Kishore Pahwa Vs. Stat
NDOI-l:27.07.2026 i

Q

83 CA/81/2025
Aamir I-lussain Vs. State
l\1DOH:25.07.2026

sat CA/I 1 5/2025
Vijay Singh Vs. State I
NDO1-1 : I 7.08.2026

85 CA/I51/2026
Lokesh Verma Vs. Kajal Verma
NDOH:I 1.07.2026

Sh. Abhishek Goyal, Sh. Ankui Jain-l
ASJ-03, Cential District, ASJ 04, Central District
Tis I-lazari Court, Delhi ;Tis Hazaii Courts Delhi

86 SC/80/2024
State Vs. Molid. Faizan @ Sameer
NDOH: 01.07.2026

Sh. Nishant Garg, Sh.AnI<ui Jain l
ASJ-06, Central District, ASJ-04, Cential Distiiot,
Tis l-lazari Courts, Delhi. Tis Hazaii Couits, Delhi



Q0

$1626

1 87 ISC/ 90/2022
State Vs. Prakash Sharma @ Nepali I

_ l\1DO11' O 08.2026 _. 5.

1 ss sc/247/20215
. State Vs. Farhan

.1\1DO1-1:21.073.27026

so 1s0/ 631/2026 ,
State Vs. Paras
NDOH: 21.07.2026

I 00 St.‘/ 513/2025
, State Vs. Ashish Bliaiya I
I NDOH: 16.07.2026 1

01 CA/I47/2026 1 1 1 1 1
ABC Oiitmedia Vs. Kapil Mehta
NDOH:l8.09.2026 H

1 .1 Panna Lal Vs. Varun Melira
-3

92 CA/41/2024
Arshia Siddiqui Vs. Suhai1Ahined

I Khan I
NDO1-1: 07.07.2026 1

~ 1
1 93 CAi181/2026
. Mahdu Surana Vs. Harish Shanna 1 ,

NDOH:23.07.2026 1

94 CA/97/2025

y INDOH. 0.10.2026 _

\ 95 CA/120/2026 1
1 Ravi Vs. State 1
I NDOl~1:04.07.2026 1

96 ICAI 32/2023 S11. Nislizint Garg, Principal District & Sessions
Ainit l<umarGoya1 Vs. Amit Gupta ASJ-06. Central District. Judge (HQs), Central District, p
NDOH: 20.1 1.2026 Tis llazari Courts, Delhi. \ Tis I-lazari Court, Delhi I

\ 97 CA/66/2020 1 .
Sunil Sharma Vs. State

I \1\1D(7)I-1: 11.08.2026
1 98 CA7’ 97/2024

M/s. Jyoti 1-landlooin And Matterss
and Ors. Vs. M/s. Krishna
Polyurethane Industries Pvt. Ltd. .

I lNDO1-1: 06.06.2026 .
00 CA/146/2024 1 1

Krishna Vs. Balender Singh
‘NDOH: 24.08.2026

I00 CA/I81/2025
1 Mrs.Chakreshwari .1ain Vs. Avinash I

.1aiilNDOl*l: 20.07.2026 My

Besides. if there is any case connected with other cases, the same be also sent to the transferee
uourtts) along with the connected case(s).

The Ahlmad/Asstt.Ahlniad of the iransf'eroi' Court is directed to send the case
Iiles/records/proceedings immediately to the transI'eree Court well before the next date of hearing fixed in
the matter. The list of‘ cases to be transferred shall he notified to the public at large so as to avoid any
inconvenience to the public/litigants and lawyers. h_\ affixing list of transferred cases inside the trans1"'ei'or
court as well as on the website. t8,ca\__fl,l-_I114g/ .

(Anju Bajaj Chandna)
Principal District & Sessions .Iudge(l-1Qs)

Tis I-lazari Courts. Delhi



N6. 412 766/ " 42 765 /F.3(4)/Gaz./2026 Dated =11 1 ‘JUN 21126
Copy forwarded for information and necessary action to:

I
2
3

wwome

The Registrar General. I-ligh Court of Delhi. New Delhi.
The Concerned Judicial O1’fieers.
The AO(.i)/Branch lncharge, General Branch, Filing Section, E~Sewa Kendra,
Tis Hazari Court. Delhi

e P.S.to the undersigned.
The Director 01' Prosecution, Govt. of NCT ofDe1hi. Tis I-lazari Court, Delhi.

The Website Committee (1—1indi&English),Tl-IC for uploading on the website ofthe courts.
The Hony. Secretary, Delhi Bar Association.
The R&l Branch(Centra1), for uploading LAYERS.

\6U~‘~"~‘1"‘¢,/
(Anju Bajaj Chandna)

Principal District & Sessions .ltidge(1-1Qs)
Tis I-Iazari Courts, Delhi
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